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SHRI JYOTIRMOY BASU rose-

MR. SPEAKER : Next Question '" 
Mr. Kalita, 

SHRI lYOTIRMOY BASU : No sup-
plementary ! 

IMPORT SUBSTITUTION' 

'427. SHRI DHIRESWAR KALI-
TA: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state : 

(a) whether the drive for import subs-
,titution has led to any reduction of im-
port of components and raw materials 
required for the Indian industries in the 
last two years; and 

(b) if so, the extent of reduction 
made in the import and the amount of 
foreign exchange saved thereby? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS (SHRI BHANU PRAKASH 
SINGH): (a) and (b). Yes, Sir. The 
driVe for the impon substitution is u 
continuous process and as a result of the 
organised measures taken it has been 
possible to achieve a sizeable reduction 
in the impon of components and raw 
materials in a number of industries. The 
saving in foreign exchange on this ac-
oCOODt during the year 1966-67 has been 
atimated to be of the order of Rs. 32 
crores. 

SHRI DHllU!SWAR. KALQ'A : 
What he has said is tota1ly WI'ODIbe-
cause according to the Economic Times 
of 28th December, 1967, the Bqineer-
ing Association of India, in their Memo-
randum, have submitted, "Imported 
machinery worth Rs. 600 crores during 
1966-67 and Rs. 270 crores in the a ~t 

six months of 1967-68. .... What the 
Minister has said, I think, is not cor-
rect. I want to know what measures 
the Government of India have taken up 
till now to reduoe imported component 
parts. 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): 
It has been pointed out that, so far a ~ 
we are concerned, impon substitution 
is a facet of our policy, the object of 
which is to increase the production of 
indigenous articles in our country and 
with that end in view, particularly after 
the Chinese aggression and the con4ict 
with Pakistan, we haVe been steadily 
taking steps in order to manufacture 
things in our own country. As I point-
ed out, there was a saving of about 
Rs. 32 crores in the year 1966-67. So 
far as the present year is collClDnled, the 
figures arc not available, but we arc 
likely to get a foreign-exchanse saving 
of about Rs. 35 crores. A large number 
of steps have been taken, We have a 
large number of items on the 'banned 
list' where no import is allowed. A1w, 
every encouragement is given for tbe 
indigenous production of goods which 
can be manufactured here. Not only 
wilh regard to these goods, but also in 
regard 10 non-ferrous metals and so on, 
we have taken steps for substitution of 
those articles by research :tnd by using 
olher methods so thaI their substitutes 
may he availahle in our own country 
and we may nOI impon these non-fer-
rous metals from outside. 

SHRI K. LAKKAPPA: The hon, 
Minister is full of contradictions. 

SHRI DHIRESWAR KALITA: Up 
~i  now,. the hon. Minister has got no 
mformalJon. So, my submission re-
mains and my statement is correct and 
his statement is not corree:!. 

May I know the names of the GldUI-
tries where Oovemmeat h.,"e Jiwn 
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liceace fOr manufacture of import-aub-
stitutes ? 

SHRI F. A. AHMED: I have, a long 
list which will indicate the items where 
we have completely banned the imports. 
I shall place it on the Table of the 
House. The figures given by me are 
correct. 

SHRI S. R. DAMANI : May I know 
whether the banned list has been drawn 
in consultation with the engineering in-
dustry ? 

SHRI F. A. AHMED: They are 'also 
taken into consultation from time to 
time. The banned list is not a fixed or 
rigid thing; it is a changing one; as we 
are able to increase the production in 
our own country, we increase the nUlll· 
hcr of items in the banned list. 

SHRI S. K. TAPURIAH : The inten-
tion as expressed by the hon. Minister 
are good, but unfortunately the actions 
are otherwise. In spite of there being 
a stock of many items here and over-
production and over-capacity, goods are 
heing imported in large quantities. To 
give only two examples. the aluminium 
and cable industries are working below 
capacity and they have reduced the 
prices also to a very considerable extent. 
hut these two items have been imported 
in huge quantities this year. May I 
know from the hon. Minister the  indus-
tries which are suffering from over-pro-
duction or from recession. 'as he may 
like to call it, the items manufactured 
hy them which are still being imported 0 
May I know the names of such indus· 
tries and the value of such imports? 

SHRI F. A. AHMED: It may he 
true that certain items which we arc 
manufacturing in our own country. as 
for instance. cables which the hon. 
Member has mentioned. are being im-
ported. But as I have said already, the 
transactions in respect of those items 
had been entered into long before this 
action was taken. and. therefore, we are 
allowing them. 

Secondly. there is a package deal in 
certain cases of foreign aid, and unless 
an.l until thOSe articles are purchased 
from thoae countries, the entire aid will 
not be available to us. It is only in 

those hard cases that we have allowed 
the imports of those items. 

SHRIMATI SHARDA MUKER-
JEE: I think the hon. Minister baa at 
!ast admitted what his difficulty is. Is 
11 a  . fac.t that ~  pollcy of import-
subsbtuhon which is executed side by 
side with import-Iiberalisation has made 
the situation so complex that many of 
~   s ~  ind,!stries and even the bigger 
mdustnes which were trying to bring 
about import-substitution have stopped 
making any such effort. In fact, a num-
her of small industries have been put 
out of commission becausc import licen-
ces have been given. How do Govern-
ment expect to have success in either 
this or that if the policy of import Iibe-
ralisation as well as import-suhstitution 
are parallel? May we have some kind 
of clarification from the hon. Minister? 

SHRI F. A. AHMED: So far as the 
policy of import liberalisation is con· 
cerned, I think it is not incompatihlc 
with import-SUbstitution, because we 
have Iiheralised imports only in respect 
of those raw materials and compooents 
and parts which we consider are essen-
tial and will not clog the wheel of indus-
try in our country. Only those item' 
are allowed to be imported as are oot 
availahle in our country or the manufr.c-
ture of which will cost us very much, 

Secondly, I may also point out that 
because of devaluation now it is very 
profitable for those people engaged i~ 
those industries to search for compo-
nents and spare parts and raw materiah 
that are heing manufactured in our own 
country instead of trying to have them 
from outside. We are 'also increasing 
the number of items on the banned list 
where we find frum our enquiries from 
the industry and from our own research 
that those items can be indigenouslY 
manufactured in our own country. So. 
I submit that the policy of liberalisation 
ha, only been undertaken in order to 
see that the industry is not stopped, and 
it is not incompatible with the policy 
of import-substitution. 

SHRI JYOTIRMOY BASU: I am 
distressed to find the Minister's Iact of 
insight into the running of foreign in-
dustries. They are all theoreticians. 
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WRITfEN ANSWERS TO QUES-
TIONS 
INDO-CEYLON CoLLABORATION 

"423. SHRI MOHAN SWARUP: 
Will the Minister of COMMERCE be 

pleased to state : 
(a) whether it is a fact that India and 

Ceylon have agreed to co-operate in the 
field of shipping, ship-building, textiles, 
electricity and port facilities; 
(b) if so, the details thereof; and 

(c) the manner in which the two 
countries propose to cooperate? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH): (a) No 

such decision has been taken so far. 

(b) and (c). Do not arise. 
M-9LSS (cp)-68-2 

INDUSTlUAL PoLICY REsoLUTION 

·428. DR. RANEN SEN: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS 
be pleased to state : 

(a) whether there is any proposal 
under consideration to revise the Indus-
trial Policy Resolution of 1956; and 

(b) if so, the changes proposed to be 
made in the Resolution? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): 
(a) and (b). The question whether the 
Industrial Policy Resolution of 1956 
would require to be amended or ampli-
fied is under Government's considera-
tion. 
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